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This s for notice of the general public that a poitticai party is fmm
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P'arty ‘Party'. The office of the party is located at Arakkal Tower, 1st
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¥ any one nas any objection to the registration of One India One i Frarey CEER # R
Policy Party they may send their Objection with reasans HW'?:;'M ! T PR = A e Red wd & W 3 35 sy B )
the Secretary (Political party) Election Commission of &, )
Nirvachan Sadan, Ashoka Road, New Delhi - 19000] within SR AR G FH 2 W (e 2 ), e Pt S
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